PUBLIC ANNOUNCEMENT

Public Announcement as per Regulation 14 of the Insolvency and Bankruptcy Board of
India (Voluntary Liquidation Process) Regulation, 2017 published in the Newspaper
Financial Express (English) as on Saturday, the 19t July,2025.

FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS

KSH INFRA PARK 5 PRIVATE LIMITED

1. Name of Corporate Person  KSH INFRA PARK 5 PRIVATE LIMITED
2| Date of incorporation of Corporate Person :20."02(2019

3.| Authority under which Corporate REGISTRAR OF COMPANIES,
Person is incorporated registered PUNE
4. Corporate identity number / kmded kability |U45209PN2019PTC182317
identity number of Corporate Person
5. Addrass of the registered Office and Registered Address: 461/2 TILAK ROAD, SADASHIV

Principal office {if any) of Corporate Person | PETH NEW ENGLISH SCHOOL, PUNE 411030
W | MAHARASHTRA INDIA
6. Liguidation commencement date of 15th JULY, 2025
Corporate Person
7. Name, address, email address, telephone  NAME: SANDEEP JAYANT KULKARNI
number and the registration number of the | ADDRESS: 27/2, GUJARAT COLONY, NEAR HOTEL
Liquidator SAMARTH, PAUD ROAD, VANAZ CORNER, KOTHRUD
PUNE 411038 MAHARASHTRA INDIA
EMAIL ID: kulkami sandeep@rediffmail com
TELEPHONE NO: 9673000045/9922688378
REGN. NO: IBBI/IPA-0021P-N01080/2021-2022/13714

8.| Last date for submission of claims ' 14th AUGUST, 2025

Nofice is hereby given that the KSH Infra Park 5 Private Limited has commenced voluntary hgudation on 15th
July, 2025.

The stakeholders of KSH Infra Park 5 Private Limited are hereby called upon Lo subrmst a proof of their claims, on
or before 14th August. 2025, o the liquidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means

Submission of false or misleading proofs of claim shall attract penalties. Sd/-
Sandeep Jayant Kulkarni
Date: 19.07.2025 Voluntary Liquidator, KSH INFRA PARK 5 PRIVATE LIMITED

Place: Pune Regn. No.: IBBI/IPA-002/IP-N01080/2021-2022/13714
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